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Act Nb. XXIV of 1948

[PassEp BY }E_HE DoMinioy LEGISLATURE]
An Act further to amiend the Indian Aircraft Act, 1934
(Published in the Gazette of India Extraordinary, Part 1V,

HEREAS it ic expedient further to amend the Indian Aireraft Act.
1984 (XXII of 1934) for ’oh‘i‘purposes hereinafter appearing;

It is hereby enacted as follows
@

1. Short title.—This Act miay bicallel the Indian Aircraft (Améndrn ent)

2. Afnendmeﬂtoisectionl of Act XXII of 1934.—For sub-s eciion (2) ©
section 1 of the Indian Aircraft Act, 193 (here'mafter called the wsaid Act), the
following shall be substituted :—

“(2) It extends to the whole of Indla and applies also~-
(@) to British subjects and servan’s pf the Crown in any part of Indm

(b) to British subjects who are domigiled in any part of India wherever
they may be; and

- {e)  to, and to the persons on, axrora!{t registered in Indin wherever the
- mny be,”

3. Amendmentof certain sections of Act{XXII of 1934.—~In sections other
-han sect'on 1 of the said Aect, for the words “theiProvinces  wherever they. occur,
ke word “India” shall be substituted. % )
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